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Shri Raj Bahallur: 1 am not aware 
of the tales that the people who are 
behind the strike are spreading in 
Pakistan because we do not get the 
information from Pakistan. 

Shri C. K. Bhattacharya: These are 
!'eported in the Calcutta Press. . 

Recruitment to the Army 

S. N. Q. 5. Dr. L. M. Slnrhvl: Will 
the Minister of Defence be pleased to 
atate: 

(a) whether any recruitment tar-
gets haye been fixed or finalised re-
Cf'ntly; 

(b) if so. the details thereof; 

(e) whether Government have re-
ceived any complaints of favouritism 
in recruitment; 8JId 

(d) whether it is proposed to relax 
the prescribed requirements for re-
cruitment in the present situation of 
emergency? 

'!'be MiDillter of Defence 
Y. B. Chavan): (a) Yes, Sir. 

(Shr! 

(b) It is regretted that it will not 
be in the public interest to give the 
details. 

(c) No, Sir. 

(d) Some relaxations have been 
made in the physical standards and 
upper age-limits fOr recruitment. No 
other relaxation is under considera-
tion. 

Dr. L. 1\1. Singhvi: What concessions 
and facilities are to be provided by 
the Universities and other such insti-
tutions to those who may be wishing 
to join the Defence Forces and whe-
ther any attpmpts havp been made 
to frame these proposals for Conces-
sions and facilities on a uniform basis 
so th.lt they may be available to all 
studpnts of all universities equally? 

Shrl Y. B. Chavan: There are no 
such concessions. The question is not 
for giving students concessions as 

~ r . The question was about the 
recruitment to the army in general. 

Dr. L. M. Slnrhvi: Recently, the 
Vice Chancellor of the Madras Uni-
versity had announced that several 
concessions and facilities would be 
extended to those wishing to join the 
Defence Forces. Are t e~ conces-
sions to be implemented on a uniform 
basis all over the country? 

Mr. Speaker: That may be done by 
the Vice Chancellors or other univer-
sity authorities. 

Dr. L. M. Starhvt: It is not to be 
done merely by individual universi-
ties. I am asking whether Govern-
ment have decided to take any steps 
in the direction of making rules or 
giving concessions uniformly all over 
the country. It is not to be done by 
a single Vice Chancellor only; it is to 
be done by all the universities at the 
instance of the Government of India. 
Have the Government taken such a 
step? 

Shri Y. B. Chavan: Whatever IU,-
restions may be made by the different 
Vice Chancellors can certainly be 
('onsidered. 

Mr. Speaker: The hon. Member lIBya 
that one Vice Chancellor maltes lome 
announcement or observation giving 
certain concessions. "Can Government 
extend them to the others? 

Shrl Y. B. Chavan: I am not aware 
of any such statement and even if 
somebody makes a statement like 
that I do not know how it can be 
binding on the Government. 
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Sbri Bari Visbnu Kamatb: Have 
any representations been received 
from either individuals or organisa-
tions requesting Government to raise 
the upper age-limit for emergency 
commissions from 35 to 40 and, if so, 
has Government considered the mat-
ter favourably or is considering it? 

Shri Y. B. Chavan: Even at the 
present moment, really speaking, the 
age-limit for emergency commissions 
has been raised; it is 35 now. 

Shri Frank Anthony: Is it a fact 
that although many universities do 
not have the Intermediate as a quali-
fication, the Defence Ministry has 
fixed the Intermediate qualification 
as the minimum for an emergency 
commission, and thereby shutting out 
all the people who have done the 
PUC, Senior Cambridge and first-class 
material from the public schools? 

Shri Y. B. Chavan: Intermediate or 
its equivalent is the minimum qualifi-
cation. 

Shri Frank Anthony: Whlllt I am as-
king is this; is it a fact that you have 
prescribed the Intermediate as the 
minimum qualification, although the 
Intermediate is not now subscribed 
to by many universities, and therefore 
you are now shutting out all the PUC 
people, the Senior Cambridge boys 
anri all the firit-class material from 
the public schools for emergency 
C'ommic;sions? 

Sbri Y. B. Cbavan: I will have to 
look into it. 

Sbri Ranga: What steps are being 
taken by Government in view of this 
emergency to get into touch with the 
universities and suggest to them the 
various concessions that are being 
marl" and ask for their co-operation 
in providing as many recruits as pos-
sible for the various ranks in tbe 
flrmy'!' 

Sbri Y, B. Chavan: It is a sugges-
tion for action and I would certainly 
look into it. 

Shri Ranra: What is the answer? 
We would like the han. Minister to 
be a little louder. 

Mr. Speaker: I will ask him. 

Dr. L. M. Slnghvi: Sir, on a point 
of order. He must say whether any 
steps have been taken so far: not 
that he will look into it. If it is only 
a suggestion for action, theIl, he can 
look into it. But the hon. Member is 
asking whether the Government have 
done anything in the matter. We want 
to know what the Government h:lve 
done. 

Mr. Speaker: If it is only a sugges-
tion for action, certainly he will con-
sider it. What else can he say at 
this moment? 

Shri Iqbal Singh: May I know whe-
ther some examinations for the per-
manent commission were taken and 
the results have not yet been out and 
some examination is being cancelled, 
and whether some consideration will 
.be given to those persons who have 
appeared in the examination and have 
passed? 

·Sbri Y. B. Cbavan: It is a difterent 
question, Sir. 
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